IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 04.06.2025

o i Courtfamount ! e'Reject
. Fee Pelstatus
.

34.00,3*34 ‘
1 |A.K.PANDA |45451/2025|04.06.2025 |FAO/615/2015 SENT TO [U

XEROX
2 |R. M. NAYAK|45457/2025(04.06.2025 |CONTC/1257/2025 (10 | c |
3 |R. M. NAYAK|45458/2025(04.06.2025 |CONTC/1195/2025 |10 | c |
|4 |JK MOHANTY [45463/2025(04.06.2025 |[WP(C)/14929/2025 |10 | c |
|5 |JK MOHANTY [45464/2025(04.06.2025 |[WP(C)/14716/2025 |10 | c |
|6 |JK MOHANTY [45465/2025(04.06.2025 |WP(C)/14622/2025 |10 | c |
|7 |JK MOHANTY [45466/2025(04.06.2025 |[WP(C)/14479/2025 |10 | c |
|8 |JK MOHANTY [45469/2025(04.06.2025 |[WP(C)/14927/2025 |10 | c |
|9 |JK MOHANTY |45470/2025(04.06.2025 [WP(C)/14845/2025 [10 | c |
|10 |PK MOHANTY [45475/2025[04.06.2025 |WP(C)/15063/2025 |10 | c |
|11 |JK MOHANTY |45476/2025|04.06.2025 |WP(C)/15075/2025 |10 | lc |
12 D K JENA  |45479/2025|04.06.2025 |WP(C)/15486/2025 |10 | c |
113 |J K MOHANTY |45482/2025|04.06.2025 |WP(C)/14464/2025 |10 | c |
14 |R SAMAL 145483/2025(04.06.2025 WP (C)/15639/2025 |10 | c |
|15 |J K MOHANTY |45484/2025|04.06.2025 |WP(C)/14476/2025 |10 | lc |
|16 |J K MOHANTY |45485/2025|04.06.2025 |WP(C)/14625/2025 |10 | c |
117 |J K MOHANTY |45487/2025|04.06.2025 |WP(C)/14584/2025 |10 | lc |
18 |A K PANDA |45488/2025(04.06.2025 |FAO/755/2018 7 133.00,3*33[0 |
19 |J K MOHANTY |45489/2025(04.06.2025 |WP(C)/14628/2025 |10 | lc |
20 |J K MOHANTY [45490/2025|04.06.2025 |WP(C)/14613/2025 |10 | ic |
21 |G R PATRA |45494/2025(04.06.2025 [WPC(OAC)/996/2019 7 | v |
22 |s K PARIDA |45495/2025|04.06.2025 |[WP(C)/15395/2025 |10 | lc |
23 |J SAHOO 145497/202504.06.2025 |[WP(C)/15494/2025 |10 | lc |
24 |S.S.BISWAL |45498/2025|04.06.2025 |WP(C)/15440/2025 |10 | lc |
25 |A MOHANTY |45499/2025|04.06.2025 |WP(C)/15441/2025 |10 | lc |
26 |S.S.BISWAL |45500/2025|04.06.2025 |WP(C)/15376/2025 |10 | lc |
27 |M R PADHI  |45501/2025|04.06.2025 |WP(C)/15525/2025 |10 | lc |
28 |S.S.BISWAL |45502/2025|04.06.2025 |WP(C)/15404/2025 |10 | lc |
29 |J SAHOO 145503/2025(04.06.2025 WP (C)/15393/2025 |10 | c |
30 |S.S.BISWAL |45504/2025|04.06.2025 |WP(C)/15402/2025 |10 | lc |
31 |S.S.BISWAL |45505/2025|04.06.2025 |[WP(C)/15377/2025 |10 | lc |




32 |T R DAS 145506/2025(04.06.2025 WP (C)/15554/2025 |10 | lc |
33 |A K PANDA |45507/2025(04.06.2025 |WP(C)/15388/2025 |10 | lc |
34 |S.S.BISWAL |45508/2025[04.06.2025 |WP(C)/15375/2025 |10 | lc |
35 |T R DAS 145509/2025(04.06.2025 WP (C)/15555/2025 [10 | lc |
36 |A K PANDA |45510/2025(04.06.2025 |WP(C)/15387/2025 |10 | lc |
37 |S.S.BISWAL [45511/2025(04.06.2025 |WP(C)/15374/2025 |10 | lc |
38 o SINUPRIYR 145512/2025 |04.06.2025  WR(C) /15380/2025 |10 c

39 |S.S.BISWAL |45513/2025[04.06.2025 |[WP(C)/15396/2025 |10 | lc |
40 |2 SHNUPREA 4551472025 |04.06.2025  [WR(C) /15373/2025 |10 c

|41 |G JAYSINGH [45515/2025(04.06.2025 [WP(C)/15073/2025 |10 | c |
|42 |S.S.BISWAL [45516/2025(04.06.2025 |[WP(C)/15379/2025 |10 | c |
|43 |M R BARIK |45517/2025(04.06.2025 |[WP(C)/15502/2025 |10 | c |
|44 |S.S.BISWAL [45518/2025(04.06.2025 [WP(C)/15378/2025 |10 | c |
|45 |S S BISWAL [45521/2025(04.06.2025 [WP(C)/15417/2025 |10 | c |
|46 |P.K.JENA  |45523/2025(04.06.2025 [WP(C)/15573/2025 [10 | c |
|47 |P.K.JENA  [45524/2025(04.06.2025 [WP(C)/15533/2025 |10 | c |
|48 |T R DAS 145525/202504.06.2025 |[WP(C)/15543/2025 |10 | c |
|49 |S.N.SHARMA [45526/2025(04.06.2025 |[WP(C)/15229/2025 |10 | c |
50 |T R DaS 145527/202504.06.2025 |[WP(C)/15559/2025 |10 | c |
51 |S.C.DASH  |45528/2025|04.06.2025 |[WP(C)/15315/2025 |10 | c |
|52 |BP PANI 145529/2025(04.06.2025 WP (C)/15420/2025 |10 | c |
53 |P.K.MALLICK 45530/2025|04.06.2025 |WP(C)/15458/2025 |10 | c |
54 |T R DAS 145531/2025(04.06.2025 WP (C)/15574/2025 |10 | lc |
|55 |BP PANI 145533/2025(04.06.2025 WP (C)/15382/2025 |10 | lc |
56 |T R DAS 145534/2025(04.06.2025 WP (C)/15544/2025 |10 | lc |
57 |P.K.MALLICK 45535/2025(04.06.2025 |WP(C)/15449/2025 |10 | c |
|58 |NK ROUT 145536/202504.06.2025 |[WP(C)/14721/2025 |10 | c |
59 |P.K.MALLICK |45537/2025(04.06.2025 |[WP(C)/15448/2025 |10 | c |
60 éESIKAR R 145538/2025(04.06.2025 WP (C)/14970/2025 |10 c

GYANA
61 |RANJAN 45539/2025(04.06.2025 |WP(C)/15596/2025 |10 c
PATRA
62 |T R DAS 145540/2025/04.06.2025 WP (C)/15548/2025 [10 | lc |
|63 |BR SETH 145541/2025/04.06.2025 WP (C)/15280/2025 |10 | c |
64 |R.CH.ROUT |45543/2025(04.06.2025 |WP(C)/15585/2025 |10 | c |
65 |T R DAS 145544/2025/04.06.2025 WP (C)/15557/2025 |10 | lc |
66 |B MISHRA  |45547/2025/04.06.2025 |WP(C)/15011/2025 |10 | lc |
67 |B.N.SAHU  |45548/2025|04.06.2025 |WP(C)/14266/2025 |10 | lc |
' 5.00 , ' '
68 |B B ROUT  |45549/2025|04.06.2025 |WP(C)/15276/2025 |7 gg;ﬁggAD U ‘
COPY
|69 |BISWAJIT  |45550/2025|04.06.2025 |[WP(C)/14707/2025 |10 | lc |




| |saHOO

| |

| |
70 |A.K.BEHERA |45551/2025(04.06.2025 |WP(C)/13518/2025 |10 | lc |
71 |K CHHOTRAY |45552/2025(04.06.2025 |[WP(C)/15568/2025 |10 | c |
72 |D.BISWAL  |45553/2025/04.06.2025 |WP(C)/15336/2025 |10 | c |

SARAT ‘
73 |CHANDRA 45554/2025(04.06.2025 |WP(C)/15598/2025 |10 c
MEKAP

74 |HB DASH 145555/2025(04.06.2025 WP (C)/15024/2025 |10 | ic |
75 |P K JENA  |45556/2025|04.06.2025 |WP(C)/15530/2025 |10 | c |
76 |MD BISWAL |45557/2025(04.06.2025 |WP(C)/15308/2025 |10 | c |
77 M R BARIK |45558/2025(04.06.2025 |WP(C)/15592/2025 |10 | lc |
|78 |N K ROUT  [45559/2025(04.06.2025 |[WP(C)/15361/2025 |10 | c |
79 |p K JENA  [45561/2025(04.06.2025 |[WP(C)/15556/2025 |10 | c |
80 |P K JENA  [45562/2025(04.06.2025 |[WP(C)/15523/2025 |10 | c |
‘81 o AN ‘45563/2025‘04.06.2025 WP (C) /15586/2025 ‘10 ’ ’c ‘
82 |P K JENA  [45564/2025(04.06.2025 |WP(C)/15607/2025 |10 | c |
183 |T R DAS 145565/202504.06.2025  |[WP(C)/15551/2025 |10 | c |
84 |T R DAS 145567/202504.06.2025  |[WP(C)/15552/2025 |10 | c |
185 |T R DAS 145569/2025|04.06.2025 |[WP(C)/15553/2025 |10 | c |
|86 |M D BISWAL [45570/2025[04.06.2025 |CMP/838/2025 0 | c |
|87 |T R DAS 145571/2025|04.06.2025 |[WP(C)/15549/2025 |10 | c |
88 |B P TANGA |45572/2025[04.06.2025 |WP(C)/15541/2025 [10 | c |
89 |T R DAS 145573/2025(04.06.2025 WP (C)/15535/2025 |10 | c |
190 |s SAHOO 145574/2025/04.06.2025 |CRLMP/665/2025 |10 | lc |
91 |B P TANGA |45575/2025|04.06.2025 |WP(C)/15546/2025 |10 | lc |
‘92 e ‘45576/2025‘04.06.2025 WP (C) /15589/2025 ‘10 ‘ ‘c ‘
193 |P K MALLICK |45577/2025|04.06.2025 |WP(C)/15427/2025 |10 | c |
94 |B P TANGA |45578/2025(04.06.2025 |WP(C)/15550/2025 |10 | c |
95 |B P TANGA |45579/2025|04.06.2025 |WP(C)/15540/2025 |10 | c |
96 |0 SINUPRIYR 145580/2025 |04.06.2025 R (C) /15372/2025 |10 c
97 |R K SAHOO |45581/2025(04.06.2025 |WP(C)/15498/2025 |10 | c |
98 R np [45582/202504.06.2025 WP (C)/9509/2024 |10 c
99 |D. BISWAL |45584/2025|04.06.2025 |[WP(C)/15366/2025 |10 | c |
100 iigAY KUMAR 145585/2025 [04.06.2025  |WP (C) /15345/2025 |10 c
101 |Soar 45586/202504.06.2025 WP (C)/15338/2025 (10 c
102 |0t 45587/2025 04.06.2025 [WP(C)/15371/2025 |10 c
1103 |T. R. DAS |45588/2025|04.06.2025 |WP(C)/15547/2025 |10 | lc |
/104 |D. BISWAL |45589/2025|04.06.2025 |[WP(C)/14113/2025 |10 | lc |
1105 |P. K. 145591/202504.06.2025 |[WP(C)/15465/2025 |10 | lc |




| MALLICK

| |

|

106 |0 2 45592/2025(04.06.2025 [WP(C)/15432/2025 |10 c
1107 |[P. B. SINHA|45593/2025(04.06.2025 |[WP(C)/14934/2025 |10 | c |
GOURANG
108 |CHARAN 45594/2025(04.06.2025 |WP(C)/33400/2023 |10 c
MOHAPATRA

109 ;ALiiCK 45596/202504.06.2025 [WP(C)/15434/2025 |10 c
1110 |[P. K. PANDA |45597/2025|04.06.2025 |WP(C)/35980/2023 |10 | lc |
111 ST TAMANT l45599/2025 04.06.2025  We(C) /37471/2020 |10 c

112 SQDSLI 45600/2025(04.06.2025 |WP(C)/29089/2020 |10 c

113 |0 o 45601/2025(04.06.2025 (WP (C)/36444/2020 |10 c
114 B. SAMAL  |45602/2025|04.06.2025 |WP(C)/24191/2020 |10 | ic |
115 B. SAMAL  |45603/2025|04.06.2025 |WP(C)/26739/2020 |10 | ic |
116 |P K MOHANTY |45604/2025|04.06.2025 |BLAPL/5418/2025 |7 | o
1117 M SWAIN 145605/2025(04.06.2025 |ABLAPL/6089/2025 |7 | v
1118 L D PANDA |45606/2025|04.06.2025 |[WP(C)/16314/2022 |7 | v
119 |G C ROUT  |45607/2025|04.06.2025 |ABLAPL/1631/2021 |7 | SR
1120 R K BARIK |45608/2025|04.06.2025 |WP(C)/5807/2021 |7 | v
1121 |D BISWAL  |45609/2025|04.06.2025 |WPC(OAC)/696/2018 |7 | u |
1122 |J D MUDULI |45610/2025|04.06.2025 |SA/390/2001 7 | u |
1123 |R K BARIK |45611/2025|04.06.2025 |[WP(C)/3333/2019 |7 | u |
1124 R K BARIK |45612/2025|04.06.2025 [WP(C)/3343/2019 |7 | oo
1125 |J D MUDULI |45613/2025|04.06.2025 |WP(C)/13490/2023 |7 | u |
1126 [P C DAS 145614/2025(04.06.2025 WP (C)/25856/2014 |7 | u |
1127 |D K NAIK  |45615/2025|04.06.2025 |WP(C)/14049/2025 |7 | u |
1128 |D K NAIK  |45616/2025|04.06.2025 |CRLMC/1305/2025 |7 | u |
129 D K NAIK  |45617/2025]04.06.2025 |[WP(C)/14069/2025 |7 | v
1130 |D.K.NAIK  |45618/2025|04.06.2025 |[WP(C)/14025/2025 |7 | v
131 |P K JENA  |45619/2025|04.06.2025 |[WP(C)/495/2025 |7 | v
1132 |D.K.NAIK  |45620/2025|04.06.2025 [WP(C)/14032/2025 |7 | v |
1133 |D.K.NAIK  |45621/2025|04.06.2025 [WP(C)/14023/2025 |7 | v |
1134 K K NATH  |45622/2025|04.06.2025 |FAO/656/2019 7 | v |
1135 |J P KAR 145623/2025/04.06.2025 |SA/53/1930 7 | v |
136 |K K NATH  |45624/2025|04.06.2025 |CRLMC/1491/2025 |7 | v |
1137 |[K C PANDA  |45625/2025(04.06.2025 [WP(C)/19521/2022 |7 | v |
1138 |P K SWAIN |45626/2025|04.06.2025 [WP(C)/15299/2025 |7 | v |
‘139 ﬁAiABHOI ‘45627/2025‘04.06.2025 FAO/427/2015 ‘7 ‘ ‘U ‘
[ | | Total 11306

NIC




